Annexure-7
Name of the corporate debtor: JACOBS INFRASTRUCTURE PRIVATE LIMITED
Date of commencement of liquidation: 01-09-2022: List of stakeholders as on:01-10-2022

List of other stakeholders, if any (other than financial creditors and operational creditors)

(Amount in
SI1. No Name of ]Category received Details of claim admitted
stakeholde |of Date of Amount JAmount of |[Nature of |Amount
r stakeholde |receipt claimed |claim admitte |claim covered
rs ( d by lien or
preference attachmen
t pending
shareholde disposal |
1 GEDDAM JIEQUITY SH|10/1/2022 }25000000 10,135,000JEQUITY NIL
G.M.L.ISAHEQUITY SH|10/1/2022 5,000,000 5,000,000JEQUITY NIL




Amount JAmount JAmount |Amount JRemarks,
Whether |Amount [|% share |of of any of claim Jof claim [if any
lien / covered lin total contingent |mutual rejected Junder
attachmen |by amount of | claim dues, that verificatio
t guarantee |claims may be n
removed? admitted set off
|(Ves/No)
NA NIL 40.54 0 0 0 0
NA NIL 100 0 0 0 0




